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SfatellleDt made by BealtIl MJDIster In 
LoIuIon 

2019. SHRI K. LAKKAPPA: 

SHlU P ... RAMALINGAM: 

Will the Mlnilter of HOME 117-
FAIRS be pleased to state: 

2690 LS~ 

(a) whether Government's atten-
tion has been drawn to the recent 
statement made by the Union Health 
MiItister at London stating English is 
"Rani" and Tamil is "Dasi"; and 

(b) if so, what is the reaction of 
the Government? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL): (a) 
and (b). The Union Health MinIster, 
during his visit to London, had sp0-
ken about the language problem on 
various occ:asiona. All that he had 
stated waa that all regional languages 
of India were equally dear to him, 
and that it was an irony that English, 
which is a foreign language, had been 
placed at a high pedestal as if it was 
a 'Rani' and the other Indian langu-
ages relegated to the status of 'Nauka-
ranis'. 

IavelltipUoa iIde ~ apiDa • 
Fonner Chief Justice 

2020. SHRI K. MAYATHEVAR: 
Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) the number of cases pertaining 
to the, then Chief Justice of Tamil 
Nadu which haVe been fully investi-
gated by the Centml and State Gov-
ernments and charge-sheets filed; and 

(b) the stage. of trial of each such 
case? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI S. D. PATIL): (a) and (b). 
The Central Bureau of Investigation 
registered, for investigation on 
24-2-1976, one case against Shri K. 
Veeraswami, former Chief Justice of 
the Madras ffigh Court with respect to 
8 allegations. 

Investigation into lUx of these alle-
gations has since been cOIJlPleteci, and 
the report submitted by the CBI Is 
under legal scrutiny; the legal advice 
is awaited. 

The remaining two allegations lire 
still under invl8tigation. 




